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. The applicant is working as
8 t . .
]\O //b 3?‘85’56 : Divisonal Accounts Officer, Grade

.Ddtea AR .BQf . '

-
-

- I in the office of the Executive

£

Engineer, PWD Basar Division,
;+ Arunachal Pradesh. He has been
, transferred by the Office of the

< : y Accountant Genefal (ALE) Meghalaya -
LQFS; AJK oan ; . by order = dated 8.3.2004 to
'+ Building Division PWD, Imphal. The
applicant suffered from some

serious illness .as per various

i’

medical certificates enclosed with
the O.A. The applicant submitted
. Trepresentations dated 10.12.2003
, and 5.4.2004 to the Accountant
General " (A&E), Meghélaya,
i Arunachal Pradesh and Mizoram

ey

" etc., Shillong and the same is
' yet to be disposed by  the
authority.

Contd/-
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v ‘ , : 8.4.2004~ . " In the 01rcumstances, thé)ii}
‘ respondents  are dlrectj;//A§>'€%?
consider ‘the represeqtat¥’,s- Qﬁf{.;
the . appliéant‘ syﬁﬁatﬂically.' g
keeping in mind the transfer 2

policy of the Comtroller e—fM
Auditor General of_‘india dated

19.4.2000 within a period. of two
moﬁths from the date of receipt . i
of this order. Till the dlsposal~-gf‘

of  the representatlons’~_the.
. transfer order dated 8.3. 2“04
shall be kept in abeyance se far
, the appllcant is. concerned.
, | ¢ %
The applicatiocfi. _Tis }
accordingly disposed of. No order
P ‘. as to costs. -
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH: GUWAHATI

0.A. No. QQ 12004

Sri Hemendra Chandra Das.

Vs-

Union of India & Ors.

LIST OF DATES AND SYNOPSIS QF THE APPLICATION

19.04.,2000~ Transfer policy issued by the eauditor and
Comptroller General, India with the
instruction for strict compliance.

|

February, 2001~ Applicant went to Apollo Hospital

' Chennal for medical treatment. Applicant is
suffering from acute heart disease, disc
problems, Thyroid-stimulating hormone ,
prostate glands. He was advised for by-pass

surgery  and disc operation also undergone

prostate gland operations at Apollo Hospital

on two different occasions.

05.10.2002- Applicant  transferred and posted at P.W.D,

Basar Division.

09.12.2002~ Applicant Jjoined duty at Basar Division.

[N
N

02.07.2003/02.08.2003~ Applicant was admitted at Hospital

for treatment of pulmonary Koch.

Hmerdre ohondvt RS



October, 2003-

|
|
i
|
%pa“03.2004~

|

n

10.12.2003-

1
|
|
K
|

|
D5 . 04 . 2004~

L2003~ fpplicant was on leave for medical

treatment for about 5 months and could
not attend office.

Applicant again went to Apollo Hospital
Ffor treatment of Thyroid stimulating

formone and . also for prostate

complications.

Respondents issued impugn@d transfaer
ordar dated 08.03.04 in total violation
of transfaer poiicy and the conditiomS'
laid down therein by the Comptroller and

Aauditor General, India. By the said

impugned order applicant is sought to be
posted at Imphal, which is far away from

Dibrugarh,' which is 1ik81y‘ Lo  cause
immanse difficulties in - receiving
medical treatments.

Applicant submitted representation to
the respondents for consideration of his
posting 1in  nearby places from his
nomatown on dus to serious ailment.
Applicant submitted detaill
representation for reconsideration of
transfer and posting on extreme
compassionate ground, more particularly
for serious ailment and Suf#@ringgx It
is submitted that the applicant is left
with only 4 and half years.of sarvice in

ris credith.

\A/WM“(T&, @M%"L Ads



1.

PRAYERS

Relief(s) souaht for:

Under the facts and cilrcumstances stated above, the
applicant humbly prays that Your Lordships be pleased to
admit this application, call for the records of the case

and issue notice to the respondents to show cause as Lo

why the relief(s) sought for in this application shall’

ot be granted and on perusal of the records and after
hearing the parties on the cause or causes that may be

SN

shown, be pleased to grant Lhe following relief(s):

That the impugned order of transfer and posting issued
under letter No. E. No. D.A. Cell/120 dated 08.03.2004

+

a sat aside and guashed in respect of the applicant.

s
&1

That the Hon’ble Tribunal be pleased Lo directi the

raspondents to reconsider bthe posting of the applicant

in the light of the transfer policy dated 19.04.2000
and erth@r be pleased to direct the respondents to
igsue necessary order accommodating him in any of the
places at MNamzal, Jolrampur or at Mao on axtrame
compassionate ground taking into consideration of the

serious allment of the applicant.

Costs of the application.

ﬁf/m pacha CAand- %’



any othar relief(s) to which the applicant 1is entitled
as the Hon’ble Trikbunal may deem fit and proper.

ari d r.
puring pendency of this application, the applicant
prays for the following relief: -
That the Hon’ble Tribunal be pleased to stay the
operation of the impugned order Mo. E.0. No. D.A.

Cell/120 dated 08.03.2004 in respect of the applicant.

}/a/m%f'm ¢Labe 0%



IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

(An Application under Section 19 of the Administrative Tribunals Act, 1985)

GUWAHATI BENCH: GUWAHATI

QL

Title of the case 0. A. No /2004
Shri Hamendra Chandra Das. Applicant
- Mersus -
Union of India & Obhers: Raspondants.
INDEX
& N MNNeXura Particulars Page No.
a1 - aqpplication l~13
o2, o varification *lﬁ*
O3 1 Copy of the transfer order -6 -
dated 03.10.2002.
Q4. 2 Copy of the promotion order té——!7
dated 17.09.2001.
Q5 3 Copy of the letter dated "8‘"
2d L 04,2002,
G . 4 Copiss of medical 19 - 44

{Series)

cartificates and documents.

G7 5 Copy of the impugned transfer 45 - 49
order dated 08.03.04.
O & copy of the transfaer policy —
Yo 49- 50
guideline.
05, 7 Copy of the remre&&mtation - &i-
dated 10.12.2003.
1o, 3 Copy of the represantation -
10 [ opyY O L o] 5-2 . 53
dated 05.04.2004.
Filed by
(1 bepodlhe
Date @, 4. 2004 dvocate

,\7[7/%5&%% Ao RS,
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH: GUWAHATI
(an application under Section 19 of the Administrative
Tribunals Ack, 1985)

g8

C. A. No. /2004

BETWEEN

Snhri Hamendra Chandra Das.

Gon of Late Harendra Chandra Das.
Working as Divisional Account Officer.
Grade-1,

(ffice of the Executive Engineer.
Basar, Dist- Siang

“runachal Pradesh
-..Applicant

~&ND-
i. The Union of India,
Hepresented by the Secretary to the
Sovernment of India, '
Ministry of Finance,

Mew Delhi.

2. The Comptroller & Auditor General,

New Delhi.

[

3. Geecountant General (A & E)
Maghalay Etbc.

Shillong.

Lemend chabe. Baf,



Q%)

Sr. Dy. Accountant General (Admn)
Ofo- The Accountant General (A&E),

Shillong.

Executive Enginner,
1&FC, Drilling Division,
Paziaghat, Arunachal Pradesh.
.. - Respondents.

DETAILS OF THE APPLICATION

Particulars of order(s) against which this application

is made.

This application is made against the impugned transfer
and posting order dated 08.03.2004 issued in violation
of professed norms wherseby the applicant is sought to
be transferred and posted from Basar P.W.D Division,
Arunachal Pradesh Lo the Building Division, P.W.D,
ITmphal and prayving for a dirsction upon the respondents
for modification/cancellation/review of ths impugned
transfer and posting order dated 08.03.2004 on exlLrems

compassionate ground considering hthe serious ailment of

s

the applicant and also for consideration of his posting
in nearby places of his home town, Tinsuklia, in the

state of Arunachal Pradesh.

Jurisdiction of the Tribunal.

Homerdts Chradt Bse,



W

The applicant declares that the subject matter of this
application is well within the Jjurisdiction of this

Hon’ble Tribunal.

Limit .
The applicant further declares that this application is
filed within the limitation prescribed under section-21

of the Administrative Tribunals act, 1985,

Facts of the Case.

That the applicant 1s a citizen of India and as such he
is  entitled to all the rights, protections  and
privileges as quaranteed under the Constitution of

India.

That vour applicant is presently working as Divisional
Apocounts Officer, Grade-I In  the office of the
Executive Enginser, P.W.D, Basar Divisionﬁ. Arunachal
Fradesh. He is bonafide permanent resident of Tinsukia

in the state of Assam.

That yvour applicant was initially working as Divisional
mocoountant in the vear 1987, prior to  that the
applicant was working as U.D.C in  Public Works

Dapartment, Arunachal Pradesh.

That the services of the applicant is under the
admninistrative control of &ccountant General (Q&E),
Megnalava, Arunachal Pradash, Mizoram ato. The

soplicant during his service career transferred and

Llomardye. Chaadn- 9ab.



posted in different places in the state of Arunachal
Pradesh, Nagaland, Manipur etc. Particulars of the
tranafaer and posting are given balow:-

iod of .

May, 1987 to April

Elag_e_o_LQQ_s_ting

1. Phek, Nagaland, P.W.D

Division. ' 1990G. .
2.  Zhunoboto, Nagaland,

April_l@QO to April
Flectrical Division. 1992, ~

. PHE'Division, Lamphelpot May 19§2 to April
Manipur. 1994,

4, Tawang, Arunachal Pradesh SEDtEmEQP, 1994 to
Flectrical Division. - April 1998.

5. Bordumsa I&FC Division May 1998 to November

2002.

& . Basar P.W.D Division December 2002 to

)

£ill date.

4.5 That vyour applicant while working in Bordumsa I&FC

Division, Arunachal Pradesh, he was transferred on
promotion in the grade of Divisional Accounts Officer

vides letter No. E.0. No. DA Cell/Sa dated 03“10‘20025
pursuant to the aforesald order the applibant joined at
duty at Basar on 09.12.2002 after beimgfraleégad from
the Office of the Executive Englnesr, Bordumsa.

A copy of the transfer order dat@& 03.12.02 is

anclosed herswith and marked as annexure-1.

4.6 That it is stated that the applicant was promoted to

the grade of Divisional Accounts Officer, Grade-1 vide

#mwgi chandsx K -



letter Mo. E.OQ. No. DA.Cell/44 dated 17.09.2001 and on
promotion he was posted at Khuyathang, Imphal, Manipur
in P.H.E Division. But dus to serious ailment of the
applicant he could not be able to join at Imphal and in
the compelling circumstances he could hot avall the
oromotional benefit in the gazetted Group B post of
Divisional aAccounts Officer, Grade-I, which would be
@vident from the letter bearing No. DA. Cell/2-
46/92/Vol. II1/160 dated 29.04.2002.

copies of the promotion order dated 17.09.2001 and

letter dated 24.04.2002 are enclosed herewith and

marked as Annexure-2 and 3 respectively.

That it is stated that the applicant is suffering from
wserious ailment of Heart Disease, Disc problem, Thyroid
wiimulating  hormone since 1998 and also undergone

surgical operation for prostate glands on Fabruary,

W

2001. In this connection it may be stated that while he

was undergoing medical investigation in the month of
Fabruary, 2001 it has come to the notice that the
applicant is suffering from Disc problem, namely; L5-81
and L1-L2. It was stated as follows:

““LARCE  AORTIC PLARE CAUSING MORE than 60%

NARROWING WITH MONOPHA-SIC DISTOTLY BILAT ERRLLY’’

Tn March, 2001 the applicant was advised for by-
DBRE surgery, however due to acute Tinancial problsems
the applicant could not undergo by-pass surgery. Tne

applicant also advised for surgical operation for disc-

Hernes 3z chosle  Foo.



problems, but the applicant could not go for operation
dug to aforesald reasons.

The applicant was admitted at hospital w.e.f
QOLOT.2003 to 02.08.2003 at Dibrugarh far treatment of
Pulmonary-koch with left sided plsural effusion. Again
auring Octéber, 2003 the applicant went to APJLLD
Mospital at Chennal where 1t was detected that the
gpplicant is suffering from THYROID STIMULATING HORMONE
and now he 1s under medical treatment of éapollo
Mospital as well as he is also under the medical
Lreatment at Dibrugarh,

It is relevant to mention heres that the applicant

was  on leave on medical ground w.e.f 14.07.2003 +to

a]

E0.12.2003, the aforesald leave was was
the senior Accounts Officer wvide the letter dated

16.02.2004. Therefore 1t appears that Lthe applicant

anctionad by

could not attend the office for about % long months and

he was under medical treatment on two occasions in the

173

mpollo Hospital during the ygarb2001 and 2003 and 8180

under constant medical treatment at Dibrugarh.
Copies of  the Medical certificates and other

relavant documents are gnclosed  herewlth  and

marked sz Annexure- 4 (Series)

That vour applicant most surprisingly received the
transfer and posting order dated E.0 NMo. D.& Cell/120

i.,

dated O8.08.2004 only on 03.04.2004, wheraby the

now  soughnt to be transferred and posted

i

applicant 1

From Office of the Executive Engineer., Basar P.W.D

Ymonden 0 N8,



Division, Arunachal Pradesh to Building Division

-

POW.D, Imphal, just after completion of 1 vear 4 months

S

At Basar Division. In the impugned order date
CB.03.2004 it_ia further instructed to the controlling
officer to release the concerned official latest by
O@u04,2004; However it is categorically submitted that
the applicant has not vet been released from Basar
Division but apprehending his release at any moment.

The aforesald impugned order has been passed in
total wviolation of the direction contained in the
transfer policy issued by the Comptroller and Auditor
Genaral of India Vidéﬁ his letter No. 394-NGE (Gpp)/ll-
28 dated 19.04.2000,  wherein 1t. is specifically
mentioned in paragraph (f) that tenure posting should
normally be for 3 yvears in a particular division and &
vears at & particular station. In para (b)y it is
further instructed that the option for posting at
particular station should be invited from the
Iindividual officer and afford should be made to
accommodate the officer at thelr choice places.

But surprisingly in the instant case no such
choice was invited and afforts beling made Lo
scocommodate the applicant in  his choice station
although he had submitted his representation prior to
issuance of the impugned order for consideration of his
oosting nearby his home btown i1.e. at Jairampur, Namsai,
Mao due Lo serious allmenlt but the impuaned order has
by

WY

en passed in total wviolation of the instructions

o

\A/mm,g/ﬂ Char Aa8



contained in  Comptroller and Auditor letter dated
19.04,2000.

It is further submitted that no one is posted
in the placé'5¥ trig applicant and the said post is
still holding by the applicant and on that score alone

ES

the impugned order of transfer and posting is liable to

be set aside and quashed.

FEx]

Coples of  the impugned transfer order-dated
C8.03.2004 and transfer policy dated 19.04.%000
are enclosed herewith and marked as Anpexure-5 and

6 respactively.

311

4.9 That 1s stated that transfer order has been issued 1in

violatiom of the transfer policy issued by the
Comptroller  and  Auditor General of India, morea
particularly clause (b), (d), (e} (f), (g) and (h) has
bean deliberately iagnored and violated by the Sr. D.A.G
(Admn) while issuing the impugned transfer and posting
arder, moreover the applicant has Joined at Basar in

the month of December, 2002 and hardly completed 1 vear

4 months, where 1is his tenure is 3 vears in  a

particular division. No option was invited from the
applicant as required under the rule. Representation of
the applicant for choice station posting has not been
considered where the applicant has categorically
submitted that he is suffering from serious ailment, on
that ground alone the impugned order of transfer and

posting is liable to be set aside and quashed.

Hemondra Oladsx s



4.10 That vyour applicant submitted representation dated

10.12.2003 prior to issuance of the impugned order,
wherein the applicant requested for his posting in
nearkby station from his home town and categorically

stated that h

Fis
5]

case may be considered for posting at
Jairampur, Namsai, Mao but to no result. The applicant
again  submitted a representation on 05.04.2004 for
reconsideration of his transfer and posting order dus
to his serious ailment. The applicant apprenending that
ns may be released at any moment From the pregant nlace
of poétiﬁgn

In chh compelling cifcumstances the applicant
ﬁnproaching this Hon’ble Tribunal for protection of his
right ancd interest by DERS T MG " an appropriate
order/interim order directing the respondents to
sccommodate the applicant in any of the places near his
fome  town by giviﬂg the interim order of transfer and
posting in the light of the instruction of the transfer
policy guideline.

Copies of the representations dated 10.12.2003 and

dated 05.04.2004 are enclossd herewith and marked

@5 annexure-7 and 8 respectively.

That it is stated that the applicant has only 4 and
half vears bf sarvice in his credit and thelapplicant
is in verge of his retirement and on consideration of
his serious ailment. The applicant is entitled to ba

posted

&

t his choice station near his hometown in terms

of transfer policy.

T

\//ma«/g« chashrs A%



4.12

10

it 18 further submitted that one post of
Divisional aAccountant Grade-I is 2till vacant at Namsal

in addition to the post held by the applicant at Basar.

That this application is made ponatide and for the

cause of justice.

Grounds for relief(s) with legal provisions.

For that, the applicant is badly suffering from acute
heart diseases, disc problems, Thyroid stimulating
hormone, pulmonary Koch with left sided plural sffusion
and the applicant undergo prostrate gland operation at
Aapollo Hospital Chennai, further he was advised for by-
pass heart surgery and also advised for disc pperatlon
moreover the applicant is under constant medical
treatment at Apollo Hospital Chennal and Dibrugarhg as
wuch it is difficult on the part of the applicant to

stay at Imphal which is far away from Dibrugarh.

For that, due to serious ailment the applicant could
not attend at office with effect from 14.07.2003 to
20, 12,2003 on the medical ground and the leave of the

aforesaid period was duly sanctioned by the respondent.

For that, the applicant has only 4 and half vyears of
service left in his credit as such now he is at the fag

and of his service carear

Jomerdya o ot
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11

5.4 For that, applicant  has hardly completed 1 vear 4
months of service at prasent post of posting at Basar,

whereas as par instruction Gomtain@d in the transfer

3]

policy applicant is entitled to stay at least

63

YeArs

if not & vears at particular station

5.5 For that, impugned transfer order has been passed in
total violation of the instructions contained in the
transfer policy dated 19.04.,2000 issuaed by the '
Lomptroller and Auditor Gensral of India. Morea
particularly provisions of the clause léid down in para
tb), (d), (@) and (h) has beaen deliberately violated.

As such the impugned orders smacks malafide.

5.6 For that, no option was invited from the applicant as
required under the Rule and no efforts have been made
to accommodate the applicant in his choice station.

5.7 For that, no one is posted' in the place of the present
applicant as such there is no difficulty to accommodste

the applicant in his present place of posting at Basar.

5.8 For that, it is difficult on the part of the applicant
to move from one place to another without the

assistance of the family members.

5.9 For thak, one post of Divisional Accountant Grade-I i
#till available at Namsai in the state of Arunachal
Fradesh which 1is adjacent to the present post of

posting of the applicant.

) Jm%ﬂ&u&%,eﬂugﬁ Zké,v
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6. Details of remedies exhausted.

That the applicant states that he nag exhausted all the
remedies available to him  and thare is no  other
alternative and efficacious remedy  than to file this

application.

7. Matters not previously filed or pending with any other
Court.
The applicant further declares that he had not previously
filed any application, Writ Petition or Suit before any
Court or any other authority or any other Bench of the
Tribunal regarding the subject matter of this application
nor o any  such  application, Writ Petition or Suit is

pending before any of them.

8. Relief(s) sought for:-

Under the facts and circumstances stated above, the
applicant humbly prays that Your Lordships be pleased to
admit this application, call for the records of the case
#nd issue notice to the respondents to show cause as to
why the relief(s) sought for in this appiication shall
Mot be granted and on perusal of the records and after

fearing the parties on the cause or causes that may be

8.1 That the impugned order of transfer and posting issued
under letter NMo. E. No. D.&. Cell/120 dated O08.03.2004

1

ve sel aside and quashed in respect of the applicant.

Jubmagkl,Cngkéﬁ%
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That the Hon’ble Tribunal be pleased to direct the

respondents to reconsider the posting of the applicant

in the light of the transfer policy dated 19.04.2000

and further be pleased to direct the raspondents to

issue necessary order accommodating him in any of the

places at Namsai, Joirampur or at Mao on extreme

compassionate ground taking into consideration of the

B8rious allment of the applicant.
Costs of the application.

any other relief(s) to which the applicant is entitled

28 the Hon'ble Tribunal may deem fit and proper.

9.iatecim order praved for.

During pendency of this application, the applicant Dravys

for the following relief: -

That the Hon’ble Tribunal be pleased to stay the
operation of the impugned order No. E.O. No. D.4.
iCell/120 dated 08.03.2004 in respect of the applicant.

10,

This application is filed through Advocates.

11. Particulars of the I1.P.0.

i) I P, 0. No :

i1} Date of Issue

111 ) Issusd from b

enclosures.

12. List of

-

4% alven in the index.
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VERIFICATION
1, Shri Hamendra Chandra Das, Son of Latbe

HarendraChandra Das, Working as Divisional Account
Officer, Gradse~1, Office of the Executive Engineer,
Basar, Dist~ Siang, Arunachal Pradesh, aged about &6
yaars, do h@réby varify that the statements made in
Paragraph 1 to 4 and & to 12 are true to my knowledge
and those made in Paragraph 5 are trué Lo my 18@&1.
advice and I have not suppressed any material fact.

g b
Aand I osign this verification on Lthis the gkn day of

3

N

fapril, 2004,

//m%/g//v W R, |
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a o ORFICE OF TE ACCOUN TANT GENERAL (A ) NEGITALAY A P
| X o ETCSHILLONG, L P (7
. } . . °
CEOSODACHIS Dated :- $.10.2002, -

1, The follow i'ng Divisional Accwunts Officer, Grade-1] ave p!‘ummid,lo'lht posts
&

of’ Divistonal Accounts Offlcer Grade b (Group B Gareited) 4n the par scale of R,
G 200 10500/= Trom the date of takii

Division, | VD, Hasar, Arundachal Pradesh with |
Das

s Rovdimsa ,-lrmmchuliurl:h’(iwml charge uf{&FC Basar, |

2 over charge In-the Olifiees/Divisions shown-
agalnst ench of faedy name . SR

LSl "l“”*l'\'?ﬁa{[-m"" L Division tensderred 1T Giiion imasfereed e T
VoL She 4 from ] i !
UL temendra” O | &0
o
1 |
| |

e P Pradesh © b Arunachal Pradesh. . - -
F~ AN Divisionml A ceonnis ()l'l“wcr Cormde-d they nre liwble toy-te l't"':"tmférrul wind

i posted to- any ot the Englncerfog/Power DMyvlslon ete

i the state of Arunachal
Pradesh, Mg, Tripaen, '

_P‘ THe promotion is governed by the orders of the Covernment of Indin and althe
Caumptrolber & Auditor General of Tadin and his designotel suberdinte ofTicers
Coas dssued from fime to thine, .

R. 22(1) (a) (1). Th case they are
willing to exergise option in connection with fixation .of pay on promotion, they
may exercise eption specifiently in this repard within 1 {one) month from the
Gake o joining in e aew post, Th oplivn vace t‘\r}cixul_ in (s regurd shall be
fiual. The optim should he submitted o this office through the concerned
Divisional Offirers stong with their Service Booke, ' o

Oun promotion theke poy will he fived uuder 17,

Authoriy - 4 G Urtlér dated 30.9.2002 at 17647 of file No.DA Cell2- '
| - 3610-2000/2007-2002/1 0l 1, o

\ ' R .Sr.l)y.,\cm'umm'\_l Ueﬁemi ._(,\‘.lznn.)
Mema No VA Cell/2-36/91.2000/2001-2002/7' 01, V/919 Dated :- 3.10.2002
(,‘npy ft’jxfm‘\rt,lcd 1oy . . _ , o
The Compleoller and Nuditor, Geveral of India, 10 Baibindure Shiali- Zalur Marg,
ndraprastha Head Post Otfiee, New Delhl - 110002, ' -
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Sr.l)y..\uduni:mt General (Admin)
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Q‘ A ()lll( i OFTHE ACCOUNTANT GENERAL (\x\i)Ml( HALAY A /\Rl”\,\('
o J | I’R/\l)l SHAND MIZORAM, SHILLONG @ 793 001,
1.0, Nol)/\ Cellirh ‘ . Duted: Stpu.mhu//’ "()()l ?ﬂ
| 1. “The following Divisional Accounts Officer Grde 1 are pmmnu,d 1o the post of
© Divisional Accounts: Officer Grade 1 ( (mep ‘B* Gazetted ) in the payscale of Rs. 6500-200-
10,500/- from thc ate of luL ing over charge n the oﬁ'lcc/l)lvxsnons shown Al,,m\sl cach of thar
mmu.s -
,.S.l;: I Ndn](‘\- " o t( ': R ITTI . ”m‘ o - ‘li
1 No S/Shn/l\um /Smtl . ])lwsmn trunsfcrrcd from Division transferred to
e ' S o S
1. | Ashim Kr. Bhduacharjcc Dcomdh Liccmcdl Dwmon, Khonsa PWD Div‘ision, Arunachal Pradesh
' , o : Arunachdl Pmdesh ~ with additional charge of Deomali Electrical
SRR , ‘ Division, Arunachal Pradesh.
2. | T.K.Bancrjee / iro 1&1‘C Dmsxon, Llro Arunachal Jatrampur PWD Division, Jatrampur,
: i ?mdcsh ‘ Arunachal Pradesh with additional charge of
' . , Y . : Bordumsa, 1&FC Division, Arunachal
\= A e i ‘ ' Pradesh.

=7““|"Hemendra Ch, Das | Bordumsa 1 & I'.C., Arunachal Pradesh | Bishnupur PHE Division, Manipur with
Lo ' ‘ 4 additional change of Bridge Division (PWD),
‘Khuyathang, Imphal, Manipur

v

4. | H.lIrabot Singh -+ | Sadar Hill Division, PWD,. Eleetrical Division No, VIL, Ambassa,
" . Lamphclpat, Mampur : Tripura with additional charge of PIE
» Division No.5, Ambassa, Tripura
5. | L.Thoiba Singh | Bridge Dmslon PWD Khuyathang, Agartala Division No.5 PWD Agarmla,
, . + | Manipur, Imphal " * Tripura, with additional charge of P.W.

Division Nol, Agartala, Tripura

6. | APharami - } Ukhrul PW Division, Manipur Gas Thermal Civil Division, Rokia, Tripura
‘ ' 4 - o - with additional charge of Gas Thermal

3 , E , B Electrical Division, Rokia, Tripura - 1

7. | KK .Ghosh Dastidar | Minor Irrigation Division No.Il, Minor Imigation Division No.II, Lamphclpat, |

Lamphelpat, Imphal o Manipur with additional charge of NEC

: , 7 ) » Division No. 2 PWD, Imphal, Manipur.
8. Dhar;neswa;r Bharali ' | Roing PHE Division, Arunachal Elcctrical Division No.J, Imphal, Manipur :
- Pradesh , with additional charge of N.H.Division No.2 \

) o o - , PWD, Imphal, Manipur
1'9. | M.Sangjaoba Singh Water Supply Maintenance Division, | Electrical Division-NoV;-Udaipur, anum ;
! L PHE Division, Imphal : " | with additional charge of lrrigation and ;
: T Flood Management Division No.3, Udaipur. |
Tripura. i
A
. 2. . s Divisional Accounts Officer Grade 1 they are liable to be mm& rred and p()ﬁl«.d o any

of 1hc Engincering/Power Divisions in the State of Aru*n»ha‘ Pradesh, Wand Tripura.
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3 ; |J he pxomotmn is govemed by the: orders of thé Government of ]ndm and of the

(‘omptrollcr é.. /\udltor (wm,ml of lndla .md hls dusx;,nmcd subordmuu ofﬁccrs us-issucd from

time to lnm

4. On pxbtﬁolmn his p.xy will hc ﬁ\cd undcr FR 22(1) (a) (l) ln case hc 1s w:llnm,, to

cxercisc| option in connection with fixation of pay on pmmonon in terms of ‘Govemnment of
India’s order below ER 22 he sy CXCFCISe. optmn specifically in this regard within 1(enc) month
from the date’of issuc of this Srder. - The optiori-orice excrcised-in this regard shall be final. The-
oplion § should he. submnu.d to ths omcc through thc conccmcd I)wnslonnl Ofﬁu,rs .ﬂongwnth the

4 5 b
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e
Sr. Dy Accountam Gcncml (Admn )

Datéd: September 2001~ ™,

The Cor_nfptro ler & Auchtor Gcneml of IndJa, 10, Bahadur Shah Zafar Marg. Indrapraslha
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OFFICE OF THE ACCOUNTANT GENERAL (A&E) MECHALAY A ETC::
o SHILLONG |
No. DA c$11/2;4a/92-93wol.n/160

To. : ‘
The Fxecutive Engineer,
I& I'.C. Division, Bordumsa,

Wchal Pradesh.

Datcd :-24.4.02

Sub.- Rete‘htion of Shri Hemendra Ch Das, D.A.O Grade Il Bordumsa.

Sir, o S -
In inviting a reference to your letter No. BIFC/PF-37/98-99/ 1481 dated 8.3.2002. I am to
state that Sxi\ Hemendra Ch. Dag D.A.O, I has been debarred from promotion for one year w.e.f,
17.9.2001 oﬁ not joining his new placc of posting ‘
In this conncction, Shri H.Ch, D
Division L&F.C. Division Bordumsa,
This'is for your information,

| Yours faithfully,

as D.A.O. I is allowced to continnuc in the prcsc:jt

N . Sdf-
| Sr. Dy. Accountant General (Admn)
| ‘ LG MEY s

Memo No. DA C‘cll-”‘.!-46/92-93-’\’01.1]!161»55 Dated :-24.4.02

/1 Capy forward&cd to :- -
%/ = Shri.Hemendra Ch. Das, DAO-
' -Arunachal&Prade-sh. - - | |
@ . Stti Mai‘g:xenc Sumer. Sy, DAO O/o the Executive Engineer, Rural Worky Mechanical
Division, If_tanagar Arunachal Pradesh, :
3. The vExccu'givc Engincer, Rural Works Division, Arunachat Pradcsh.

T (Yo the Fxecutive Engincer, 1.& F.C. Division Bordumsa,

[av]

|

4. P.C.Filc |
5. E.O. Book.]
\ | | .
| o Qq(W
! o St. Accounxsn(l) cer
{ ' ' : VeDA Cell. :
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| c\ Sev<
e 4 " OFFICE OF THE ACCOUNTANT GENERAL (AGE) MEGHALAVA EfC:: (Sevisn)
|  SHILLONG.

X

1.0, NO DA CELL//{ 2- .. Datedi- ey
‘H P AL avexfr;r% i ”5 (9;: Md QMOII"M‘Q‘)/
G’Kﬂyfwef :/#“*‘7:03' : S. 0_3 @, A,/v.
F’« . A@v....;_.c/.r‘. (;ﬁfv/‘w i) of—a—«ad s g 6l 01.02 (5
o 90 ¢ M o sanctloncd to  Shri/Smti.
: 46/ Lnceinalna Cby:, '@M LT - o Divisional——Acecountent/Se-Divisional
—wmw%mﬂ)msmnal Accounts Officer. 1 R B
v It s cemﬁed that Shri ®OV3 - would have to

continued to ofﬂuxatc a8 mmmmwwa&mm@m/mlom Accounts

siticer but for his pmceedmg an leave, e

ey

LT ‘ " 8r. Avcounts Oflicer,
. . T/e DA Cell.
QD‘ o | , (4 [ e
Memo No.DA Ceu/PC/Hc /2 a8kt —-.‘?S Datedti & ¥ © 2007
, Lopy forwarded for mfomtauanand neccssz&ry a{:non to :-
-1 TheEx' 'uﬁveEngmeer, &MM W P W . b /bﬂ.,&a./\/
Wsm 'ba C, %%?“%AO.& 570 \E\l i A /Q’V\a«/tq.z_»..
RN " BY.P, @«MA@L@% f,«r”w 50 Pagon Y
3. EO.Filc
4. P.C. File.
5. S.C. File.

o

Sr. Accounts Officer,

JM«C/'JJVO 1,094 N ' B Vcl?A(_cl,l .
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APULLU IMUSKIIALS LINIEKKRIDL LINMIL LD
21.,.GREAMS LANE, OFF GREAMS ROAD, CHENNAL - 600 (06, PHONE 128293323, 26290200. 25296495

I

TN b _____OUT PATIENT BILL
A d§~areapo—z9ae A .  683446/APOLLY
lame Ar  REMENDRA CHANDRA DAS Bill N ACSS6368T_— "essvrs
| | | | ' .
g CHID 1 aces.eeesassize_— Sy
; : Bill 1, Tinee . ‘
| o ! " 81-Nov-2063 63:39 rr. -”1?
Duoctor ' % ) | : ' | ' 7 ‘ /
Do.p'nrtmen( Mﬁ%ﬂnﬁ'éﬁﬁh’i’onﬁgpmm" MEDICINE CASH BILL_ Tarif(
) ; '% I [ +
BIO - CHENI
=17 EE T4 : 3L8.00
2. THYROID STINULATING HORMONE CTSH3 736.¢6
CARDIOLOGY V) .'é;?pjr”' :
3. ECHO (C l//gowﬁfgkn,“._,v 1470.80 -
’t‘EJLprﬁalzﬁhﬂlgﬁgognys'Jf;;' S o

. 2556.00

”T"ngy R T2558.86 ~,
“Receibedﬁhuﬁgpg s v ,

iaad MO TROUSRMUF tve Hundred Fifty Only

L ¢
. ’ 3 “?‘ ‘ ' 'l
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IR {
, ! 4
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g %%yr«‘mﬂf
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For Apollo Hospitals Chennay
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T ﬁ.{g‘ f““ R Rl LYo

~ . Apollo Hospitals ™"

B et S Ragd

® 21, Greams Lane, Off, Greams Road. Channal - 600 006, ‘ T?:

' ~““\ : Phono 044-206293333, 28290200 Foax : 91-44-28294429 Telex : 41.6419 AHEL IN \W:___ﬁ)
o - RPARTMENT 6 "CARDY&LB'C?Y“““'””“‘ AIQF-CARD-
BT Wr—HEMENDRA.CHANDRA_DAQ T RAAR 86049 H EHERRAILY ,f )

PatlenlsName 'T' ‘ ] lLabNo -
‘?”*“ - ) Q7 ] R -
LP. No./Bill No. GSSQGW l Lﬂx//\on ﬁKf—SS Years ] l Received on I l
?.s‘f'.i""“'“ ~d.

D(#\RSHAD#\KE!:L , , ) ’

| ﬂofomng Doctor

7 7 Recoiviqg Timp ] o . l
[uro (fOI 0000458 126— Ward/Bert tn ?P(WMHSG-” Reparted on QHOM%}—"*]
e Order No:603446 _J

. )

LEFT VENTRICLE

! 1. Normal

2 Hypokinesie
\

=) -
MID APEX

NO REGIONAL WALL MOTION ABNORMALITY
LEFT VENTRICLE NORMAL IN SIZE
NORMAL LEFT VENTRICULAR FUNCTION ——

COLOUR AND DOPPLER STUDIES : NORMAL E/A RATIO 1.1/0.91 m/sec

TRIVIAL MITRAL REGURGITATION
TRIVIAL TRICUSPID REGURGITATION
. TR VELOCITY UPTO 2.3 m/scc
VELOCITY ACROSS THE AORTIC VALVE 1.3 m/sec

z

- IMPRESSION: NO REGIONAL WALL MOTION ABNORMALITY
. LEFT VENTRICLE NORMAL IN SIZE
* NORMAL LEFT VENTRICULAR FUNCTION
Done By ms | ramani | , LK(JAYANTH:.MU DNB.,
- ' ' ‘ Consultant Cardiologist
0556

'KEEP THE REPORTS CAREFULLY AND BRING THEM ALONG DU'\IHG YOUR NEXT WISIT 10 QUR HOSPIML‘
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' ' |
SR A})OHO H@@plmls r
. A ) | ® 21, Greams Lane, Off. Greams Ficad, Cheannal - 600 006, . 3
U ~ Phone : 044-28293333, 28290200 Fax : 91-44.28294429 Telex : 41-6419 AHEL IN \_—
S BEPATTEN r'nﬁdxxmmw&“”“““’°'“ a5

RGN Wi e

. fe_HE MFNDRA.CHANDRA..DAQ e RG049
, Pnnanqumnu ‘ - : L.ab Ho. o 7
H— AICSSMSR’I — M-55-Years — A
| 1P No/BIHNo L Sex/ Age v _ : Received on 7 ' .
I Dr-ARSHAD-AKEEL B - e e
, RoforringDoctpr - ‘ - Rnceivlng Time 7
e —AG0 0000458126 — O —02=Nov=2003————
| ukp (1‘0 0000_58_'2‘ | ]U'am/emn-o T (Wad/1567)- | [R"mnedon TO ' |
S o s —Order Na:603446.°" J
ECHO CARDIOGRAM REI’ORI‘ : .
Dimensions Normal -
_ o Upto BSA 1 - 8 sq.m.
{Ao(ed) f :3.lem- 22-4cm.
P LA (es) N . :35cm : 22 -4cm
" RVID (ed) ‘ ~ T
. LVID (ed) } :3.8cm, o 34-58cm , .
“NID (es) I e :2.14cm
VS (ed) | ' o 1.2/1.4
| LVPW (es) o 0.7/1.1
; CF ot 61—
,l'OH:D ,_:37.‘
l Mitral Valve ’ » T '
3 AML ¢ NORMAL o
1 PML ANNULAR CALCIFICATION
1 Aortic Valve - ! : SCLEROSED
Tricuspid Valve o : NORMAL
Pulmonary Valve : NORMA’L'
| Right Ventricle o : NORMAL
- Interatrial Septum : INTACT
: Interventricular Septum : 'INTACT
Pulmonary Artery _ : NORMAL
| Aorta ; NORMAL
Right Atrium | NORMAL
Left Atrium : NORMAL
Pericardium | : NORMAL
| | | Cond ....2

%
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A ]
v A )ollo HOS pitals —
y) ® 21, Greams Lane, Off. Greams Road Chennai - 600 005. . 0’) - ’
. Phone : 044-28293333, 28290200 Fax : 91.44.28294429 Telox : 41. 6419 AHEL 1N “fe
J(\ E-mail : shel@vsnl.com Wabsite - vivveapotiolifn. com. vvivr.apoliohospitals, ccm . \'gy[@
' DLPARIMENT OF HAEMATOLOGY AT-QF-24L8
CaReand g i g T B - 4 e / v 1““( gy Crpen g ;_,a y v vdrdy t,.\.zu.;..” e )
1Pa“amamm ! i3 HLMbNURA LHANDRA/UAb j [Gono [ sz/(;zs l
L|p o B ] Acssmm ”_ex ; ,\g., [ ™33 Yearsj [R,,n,v,do,, | | 730-0cl 3003 ]
| Referring Doctor l Df JOSEPH V ”lACHIL 1 l_cevvmg Hme ]:
TR 7 TR e e uew"- A T Tk
[ UHID l ACOI 0000458126 j me,ged,,o ] OP(\V44/708) ] [goponadon I . 3U Uct - 20030221
——Stoot ——————GTOOLROUVANE—— A
TEST ' KESU[:"‘“ REPERENCERANGE —)
MACROSCOPIC EXAMINA’ T'ION
Colour:: Brown
Cox\sislpllcy: . Semi Solid ’
Mucus: . Absent
Blood.: . Absent
MlCROSCOPlC IIXAM]NATION
Cells: : .
Pus Cells: Nil
RBCs: Nil
- Vegetable Matter: Absent
| Trophozoite: - Absent .
Ova: Absent
Cysts: Absemt
8182 s;];\?ﬁ




&. . R 21 Groams Lane, ONf, Greams Road, Chennal - 600 006.
0 ; Phono ; 044.28293333, 26290200 Fnx : 91-44-28294429 Telax : 41-6419 AHEW IN

\ il e BEPARTMENTOR MICROBIOTOGT Q p AN

SRR MMMENDR’KWD“RA?DAS AR Ty HH 12057 PR
Pat.entsName » ]5[LabNo‘ 7 ‘
F\LD‘JDHH w«’"; B M35 Years ‘ R T
X No/BlllNo ] o N | [necewedon | |
; DrJ()RppHVTHA(r—I U j ) TR
ReterrlngDoctor l T ' - } [qocervlngﬂme I Bloml . ]
! Ar‘m‘ﬂnnnquvm w'-;“» : 44a6g e f~Bet~2 063-05-16:33 PV
"[umo ] ‘ : ﬂi“&’”ﬂ' | OPew )_] Peporadon L R
,,,,, 9% R YR .,-.1.,..'.7-.‘ A .?“ “.; k,m%—- ) g PRk e g g oy . :
TES r l — : REs'UL'r nrrrm NCE RAN(‘. .
R E1AY l/lllVll-El l ‘ ,NiEGAT'lVlZ//’
HBS Ag - EIA: NEGATIVE" -
| . C\ ,/_-
‘ , . ' m- 1/A THIRUNARAYAN M.D,
“ , RO BIOLOGIST
| .
|
| .,

_ N
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) ’ i '\/) 0 21, Greams Lane, Off. Greams Read. Chennai - 600 006.
[ ~ Phone : 044:28293333, 28290200 Fax " 91-44.28294429 Telex : 41-6419 AHEL IN
o \ E-mall : ahel@vsnl.com Wobsilte : YivAY, apollolife.com, vrww, apoliohospitals’com

DEPART Ml* NT OF HAEMATOLOGY

' ';-.‘%’%"S,}‘.HJ:.,.Y’&‘.}'};Z{M».»{ ,483(,!';1‘?"?% ek 11\‘3 Al'l(‘-'ﬁd PR AN A S :),3:;’12{“i“w;“\'”"’:“}' L S R E Y ‘9043“&‘3"(\47’/"(
HER | Pationt’s Namo l Mr HLMbNDRA UIANDRA DAS l [Labﬂo [ W44/768 ‘:
‘:' . r:;,avo P ‘V-,v TR e T Aoy ame - ,- - =Ty r»un~ e
lw: B J o - - -
I Lp No./Blll No. l AC8561711 R Sex/l\ga ' M S5 Ycars » Lnﬂceived on 1 30 OC( 2003 ]
‘ O R T S R T ey peact e AR o RN ema e RS e S
I Lﬁe!errlng Doctor ] , Dr JOS!:,PH v 'IHACHIL o _ j chcc«vmq Time [ o : ;.
mﬂﬁww FETEErIy 2 ? L VAR Fere Gad et Faamw RS PRRTICR
Cffumo I ACOI 00()0458[26 j Lw-"dmed Mo OP(WM/?GS)} [n,mdnd on [ 30 Ocl - 2()()3 03: ?8 0
({" i rine— ‘ "RINE*ROUTIN" — , — U'rder N(; (;U:I“Ubnil —
P TEST : — . RESULT —~REF LKLNLL KRNUL )
! MACROSCOPIC EXAMINAT!OI;} '
Specific Gravity: | ’ : 1.010
Colour:: Straw : T e .
Transparency: — . _ ‘ " Clear
Reaction: : o ~ Acidic
Albumin: ‘ 4 ‘ Nil’ /
2 Sugar: Nil '
! Acetone: ' Nil
Bile Pigﬁ\cnls: . Nil
Urobilinogen: , - Nohnal
MICROSCOPIC EXAMINATION
. Cells: . .
RBCs:: ' ~ Nl
177 Pus Cells: : - ~© Occassional
f{  Epithelial Cells: Occassional
8182 : ‘Signature
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§ C e 21, Groams Lane, Off. Greams Hoad Chennsl - 600 006.
Phone : 044- 28293333 28290200 Fax : 91-44-28294429 Telax : 41-6419 AHEL IN
E-mail : ahel@vsnl com Wabslte : wynw.apollofife.com, vww.apolichospitals.com

DEPAR I‘MLN K‘ 01‘ BiO- CHLM!S FRY

AN-QE-BC-0963 '

GGTP:

2NIU/L
463 / 1U/L

% L

New born 8Yrs 75 650
Above 16Yrs: 75-275 -
8 Yrs-16 Yrs:75- 5()0»

- et T e
AT atonts Nam ~ |Mr HEMENDRA CHANDRA DAS B é_ui_t;“No_wq_ By S i
LLP- NoBil Mo, ~ {ACS56171) | (‘g‘,‘,gv{w:m M 55 Years 1 | Recovedon | 30:0ct- -2003 N

ﬂefe”n?nﬁbbctor Dr. JOSEPHVTHACHIL o | Receiving Timo ] 100648 ]
SR 1 s ; ' - RIS I
l UHID ACOI.O({)OO458126 J g“}\lt_a_rg/ped“No “OP(W44/768) : Repoﬂe(_i_gg P30 Oct—2003 17: 04 25 1 R
T - Order No:601054
JUNE SURGI PACK T
TEST RESULT REFERENCE RANGE §
' s
' o _ |
Blood Glucose Randoin: o mg/dl 70 - 120
Blood Urea: - JKng/dl 15 - 40
Serum Creatinine:: _@ mg/dl 0.5 - 1.2
Serum Sodium: 135" mEq/L 130 - 145
Potassium: 4.07 mEq/L 35 - 5
Chloride: © 97 mEg/L - 95 - 106
Hco3 (Bicarbonate Serum Electrolyte) : 2 mEq/L 22-29
Bilirubin Total: . 0.8 mg/dl 0.5 - 1
SGPT(ALT): 5- 35
ALP( Alkaline Phosphatase) :

10 - 50
Serum Total Protein: 6.8 Gldl 6 -
Serum Albumin: 3.7« G/di 35 -
Serum Globulin: 3.1 Gl 2. 4

Dr.S.a nnmam S
Biochemist

@ |
- X

*KEEP THE REPORTS CAREFULLY 2




-HOS pltals

’ ® 21, Greums Lane, Off. Greams Road, Chennat -
R Phone : 044.28293333, 28290200 Fax : 91-44.28294429 Telex : 41-6419 AHEL“IN
\ E mail ahel@vsnl com Wabsite ; vivevi.apollolife. com, vrvrve. apo!lohosplmls com

AH-QR-24LS-0952

i o DEPARTMENT OF HAEMATOLOGY

a;z, A {‘N’A‘ AN £

»f%»w\‘«'ﬂﬂﬂr%ﬁﬂﬂ?f‘ ﬁmh«-ﬁ'w PR e

iI p_at,emsNam,, [ Mr HEMENDRA CHANDRA DAS

;:Wm«,nn»sq.,vw’m~~-\.:4y~_»--' WOy R R Oy rege -. vt

{ 1P, NoBill No. | ACSSGl?ll Sex/Ags | M S5 Yea}s
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MEDICAL CERTIFICATE o
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;’Ilus is to cemfy that Sr1 H.C. Das DAO I Basar, PWD Division is a pauent of INSULIN
Dependent Diabetes Mellxtus (Under INSULIN INJECT ION) PULMONARY KOCH’ S and Chromc
Hﬁcrlcnsnon ' v ' ‘ v

.He is getting regular trcatment at Commumty Health Ccntre Basar. He i is also suffcnng from

PID. He has been advxscd by Vascular nnd Transplnnt Surgcon at APOLLO HOSP]TAL Chennai to

undergo bypass surgery due to large aortic plaque causmg more than 60% narrowmg wnh monophasxc

|

flow dxstally bxlatcrally in'both lower hmbs

He 1s: adwsed repular treatment at CHC Basar and also to avoid long distance’ road Jjourncy.
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Date : ©1.03.2001  Unit : Urology - " Hosp.No.: 458126
f . , . Bed No. : 332C/D

Name t Mr. Hemendra Chandra Das ‘ Age : S3 Yrs. Sex 3 Male
Tinsukia Borpather ' '

Opp Satsang Vihar, Tinsukia Post
Assam - India.

?
|

Consultant

Date of Admission ! : 25.02.2001 Date of surgery : 26.02.

Date ?f Discharge : 01.03.2001 - -

e

Drua éfTetgies

s

Allergic sulfa drugs

| -— - ‘ )
Liagnosis : Benmign hyperplasia of prostate
vurgery done : Eladder neck incision
: <

TP i e e e e o 2 S £ e i e — . —— oy — - —— i

S S e e e e s T P+ > 20t s o o > s A ke = e P

Chief! Complaints: Known diabetic and hyperteﬁsive.

Compl%intﬁ of difficulty ;n,péssing urine.

Dr. Joseph V. Thachil, FRCS (C) URD DARU

2001 !

q*ralnlng "/ poar atream /’LOﬁStlpathﬁ / 1ntermit’9nry / urgency

/ OCCRSlOﬂdl urge in continence / occasional {+).

o history of hematuria / burning micturition.
{

Hietoky“bf Diabetes Meli .us : Yes Duration :@ 1% ye
o Tab. Glynase MF 1 twice .daily

rs

D1l

H;:Pmry uf Hypertension ! Yes Duraticrmn : 7 moritibes

e .mb' Nicardia Retard 20 mq. twice daily.

.....
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91 'GREAMS LANE. CHENNAS- 600 006
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DISCHARGE SUMMARY
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1:ﬁ§{ Hiétory of Coronary arteﬁy di@&ase-v:'Nil
3}% "~ Any other rélevant?long $€56ding ilihesé'i Nil ~
Past History: History of backache.
Personal History : Ethanol : Nil Smoking/Chewing tobacco 1 Nil
Physical activity 3 Normal. |
____________________ : J
Clinicalexaminatian ﬁf
e e e v s . o S0 e S e ot e o g
Weight t 49 Kgs. jFallor : Nil Cyanosié 1 Nil Clubbing 1 Nil :ﬁ
: . . $ . } 0t
' i : L Tl
J Oedema feet 1 Nil . Oral Cavity : Normal Lymphnodes : Nilu *h
. o . N ) . " .4
Temperature 1 98.4 F Pulse & B&6/min.,, B.P.: 120/8¢ mm of Hg. $
A ’ ' l
‘ CVs H ,NAD -
i RS : NAD - 3t
. o =
J Abdomen : NAD \ l?g:
P
ﬁ CNS : NAD *é?
: : I
' F/R : Grade I prostatomegaly p!%
: A NN
. ‘ r
| - - | : N
INVESTIGATIONS: Reports Enclosed. L
: i
Consultation Referral : : : ' T %;
. , ' B R ]
Dr. Umacﬁhndcgn, Orthopaedic surgean, f‘hi
) - . I
Dr. P. Raﬁachandran,‘Cardiologist.‘ -,#.
Ny
Course in the Hospital & Discussion ﬁ{
----------------------------------- i
. o i
M. H.C. Das, 53, year old gentleman admitted with the - above e
menticned complaints to  the hospital” on 20.22.20@0% and was i i
investigated. ‘ P
. . }
i 2 g

e N A AR ¢

\.
5 .
NS ‘
[ N I
7y “y ah i . !




His routine CEC and renal function were normal. - US KUB showed
prostate  of ize .4 « T.1 % 2.8 cm. with PUR of .70 wi. Echo
showed EF 77% with No RWMA and LV normal size '~ and function.
Trane urethral bladder neck incision was given ~on 26.02.2001
j, after cardiac clearance. Post operative period was uneventful.

Folev's catheter removed on 28.02.2001 following which he voided
/ . well. ’

-
-—.-—a——_---uu—.--——._.—.
oy

e

Advice on Discharge

ot i e e o s S e it e o o e St et
s

1. Diet : Narmal diabetic diet. '~ s
: T L
- i
2. Physxcal activity .: To avoid strenous physical activity for e
The & weeks.
* § . . :
Z. Medications: ' B g !
Name . Daze No.of times/day QJF&&&QQ
Tab. Cifran 290G mg. {f -0 -1 ' for S dﬂY’ X féi;%Fh
Tab. Ramtac 1950 ma, L - = 1 for 10O davs
Cap. Reconie - D= 0 = 1 for 1 week
N3yp. Cremaffin 10 mi, it La2d time . for L week
Tab. Glyrase MF J R 0 B
. Tab. Nicardia R IO aeg. 1 - 0 = 1
Tab. Complamibaa & B ¢ - -1
Tab. Zosta O -0 -~ 1
Tabh. Loprin 75 enq. RO S A after = weeks.

(FﬂaJﬂ IS'/3LQ¢5;>

ined the possibility of secondary

- Patient has beern exDlizlt
termcuis and hladder neck stricture.

taemorrhage, meatal =

1 ! } ’ .
; 4, Follow up : Revieu wrth Dro 5.V, Thachil, or Q3. G 2001,
¥ Tor comctit Vascular zurgeon for !D?ﬁf Pty pain. é
- R . (
‘ : ! ; \)\/ i
e BR. W }AIlJH, ; DEL JASERHNNL 1hfuﬂlu‘ i
t Keglstrar. : : ‘ consul Lent LFO) oyl |
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DEPT. OF VASCULAR SURGERY

l
*
!

Hospltalo Dr. V. BALAJI
M.B, M.S (Gen) FRCS (Eng)

Chennai . FRCS (Edin) FRCS (Gen) FICS

Vascular & Transplant Surgeon
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UT TRASOUND

ame : MK HEMANHR’A CHANDRA TAS Date  #20031 2001 epor No 34904
A€ B3 Yaars Sex: O-Not pMgsazan | Refersnce 7621763108
1{ Address | : " Room Ny Out Patent: y .
i Ref Phy E'
;
City Tl B FALAJT V ]
| | | '
| ' REPORT .‘
Frovisional Diagn\osi:leImiCt‘;lIJ Dala’ o ‘ B ) \ ’ ) U

4 Examination Perormed

ARTERTAL DOPPLER BOTH LOWER LTMBH

-

: Ton : : Cew
L ‘

The .lowar anrra ghows avidenca of multiple plaquas. A larga i
calerified [plaaua ga Raan ta narrow thae lumen And Inaraaged fiow EW
valority upto 200m/gac 18 gaan, A

:, i . . ‘ . ! ,

Hath 1)1ace and lower limb arrerjes ghow MONOPhARIC fiow, Fiaw I

in tha left lowar limb 18.glightly raducad Af comparad ta riapt | g

’ ) . s ‘ - . . l':
Flow 1r reen-di1rtally upte the dorealils pedia nylateraljyv B

. ’ y »

: | |
TMPRESSTON: i : : '
e |

i
LhAaraa aorthe pilaque CAUBILNG mora UthAan . niow Barcowing wirl |

monophagic| flow d)sra\]y.hllarera])y, —

(it
DR. MEFRA K.

MY !

No. 21, Greamns Lane, Oft. Greams Road. Chennar - 600 J0¢ Phone H243333 &.”901{}:) v o

5




DEPT. OF VASCULAR SURGERY

Dr. V. BALAJI -

M.B, M. S (Gen) FRCS (Eng)
FRCS (Edin) FRCS (Gen) FICS
Vascular & Transplant Surgeon
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Tel. : 829 3333, Fax|: 91: -44- 823 4429 . ; . 4917565
Grams : "APOLLO HOSP ‘Telex : 41-6419 AHEL IN - i " Clinic-: 4911313
Regd. Office : 19, Blshop Garden Chennai - 600 o28. ! Pageér : 9632 735738
E.Mail : ahel@vsnl. c':om N\ \ coe

Internet : www. apollohospnais com
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- {/OF RADIOLOGY AND IMAGING

“ ¥ GUWAHAT -

Lo 581654, 567165, 588536, 567198, 567008 (Dir)
',;;;{!_'2361 . A ‘ ‘

- 5624865

f Neurological Sciences

781 008.

EERCN ¥ C o

i cbwguunvns.
: DR. N. MEDHI, MD
DR. B. SAHARIA, MD
Il: DR. 8. K. HANDIQUE, mp

2

. . wspital No.

2atient Name -

.%Ref. Doct Name.

1057790 M.R.D.
HAMENDRA CH DAS
: DR. K. SAIKIA

— " o

Number : R1010749

EXAMINATION REPORT ON

Multiplanar,
. performed,

Visualized vertebrae show-. normal
Paravertebra] soft ‘tissues are normal,

C Mild central "protrusion
: minimal thecal
discs show loss of T2
significant disc bulge or

The conus medullaris is normal in

intensity, No significant

-

IMPRESSION
- MILQ

MINIMAL THECAL SAC IMPINGEMENT,
DISCS SHow DEGENERATIVE‘DESICCATION; T

OR. N. MEDHI,MD.

SR. CONSULTANT CONSULTANT

Age :50 Sek’

--.—o—--..-....-.-.-..—...-.....—.-.—...—..._—.....-._,_._—.

mul;fecho MR of the L.S.

sac impingement. The L5-S1

" DR. B, SAHARIA,MD,

‘Report No.:1801432. 1480
:M Report Date - 22-MAY-08

MRI OF L.S. SPINE

Spine was
signal intensity.

of the L5-S1 disc causing
and L1-L2
signal intensity. No other

protrusion noted.

position and signal
canal stenosis is seen,

=S1_ CAUSING
THE L5-S1 AND L1-12

e e ——————
—————

OR. K. DIQUE,MD.
CONSULTANT

———

e e e e+ ey e
o e Pt
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@ | ULTRASOUND
.ﬁ'- . | : .
/'/ Name:H;‘.‘ H.C.DAS : _ ’ Date 27 l(;l}jl{'lx ~ Report No.: 409517
o :
/{ ABe R 3 yazpg  Sex: M - LD. No.: Reference . e
i ,
- Address : : ‘ Room No.. ’ -Out Patient: v
| | .
] _ Ref. Phy.:
: Ci ' el. : ) ) e
! M | ' DE. JOSEPH V THACHTI, (URO
’ ‘
|
i B
| | , REPORT
1 “ ! ' :
i C— . ——— e m ot e r—
. Provisional Diagnosis/Clinical Data - o ) ,
{ Examination Performed .
T ULTRASOUNH OF ‘KUK (MALE) P
B R B o
: H . - >
Rioht kidney measures & x 4. Sems ‘ :
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Mr. i-leinencl_m&Ch.‘ Das T e Date:-Wednesday, December 06, 2000

) | SR RPN

Liver is normal. No focal parenchymal lesion secn. Intrahepatic vascular
pattern and biliary tree are normal.

A)

. - * - .
Gall bladder is normal. No luminal calculi = seen. !
Cin is{ normal. Pancreas shows nermal echopatiern, R

! ’ !

. Both l<1(ln(ys are normal in size ands shape. No focal parenchymal lesion

scen. No hydronephrotic changes or- caleuli seen. Perinephiric areas are
normal.

o~

Ureters are not dilated and no luminal calculi - seen. B

i
Prosts xtv is enlarged. No focal lesion scen.
Size : Longth 3.0 em; AP 3.4 cm; mdth_ 5.4 om.
Prostatic weight 31 grams. o

Residual urine volume : 187 ml.

‘. L. . . i

IMPRESSION: Normal GB, vacr CBD, Pancreas
l Normal Kidneys and Ureters
( Bladder wall hypertrophy.
v Enlarged prostate. s r
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The Ultrasound séan is an investigation and therefore has technical limitations as well as inaccuracies inherent in the

Iaboratoﬁy and statistical analysis of blological process. It should always viewed in th_is‘perspective. J
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The followmg St Dmsmal Accounte Ofﬁcemmg )
1sferred and posted to me Divisions noted against each ag shown below.
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k) FI"ICD OF THE ACCOUNTANT GENERAL (A&E) I\/IEGHALAYA ETC, SH[LLONG]

Dated:~ 8-3—200@_'

alAeoouxﬂsOﬂimedM&Ham

: Ihevare req\iestcdtosubmn theuhandn@overmmndumtoﬂlw Dmsmnal Officerm unsdcr
' matxonto thxsoﬁicc

The Dmsxohal Officers/Controlling Ofﬁccrs are requested to release the Officials concemned

.tling under them latest by 9™

“ing and taking over charge report of the

April 2004 under intimation to this office and to forwar.
officials cqncemed to this office at an early date:

d a formal

| Thé transfer is in public mtcrest
V8L Name & Present Divislon Division Transfer to" REMARKS i
No i Destgndtion - N |
~1. | Shri P.C.Borsh, "Olo the Ex.Engmeer, 1 Olo The Executive T Shn ? CBorah |
i St.DAD . .| Gumti Electrical Engmeer, , - ' will move first to i
‘ Division Jatanbari, Pasighat Drilling Divislon. release Shri |
Tripura, Addl.charge 1& FC, with addl. Charge | Sarkar. 1
of Gumit Civil of Pasighat I&FC |
. Division (Power) Division, Pasighat vice = | A
‘ L Jatanbari _ Shri U.N.Sarkar, Sr.DAO . ';
| 2. | U.N.Sarkar, Olo the Ex. Engineer - | Olo the Ex. Engineer £
' | sr.DAO, Pasighat Driling Gumti Electrical Division, !
N Division, I&FC, with - | Jatanbari, Tripura, with 1
' | addl. charge of additional Charge of |
’ Pasighat I&FC, | Gumti Civil Division,
- Division Pasigaht (Power), Jatanbari, vice |
- | | Shri P.C.Borah | . !
3. | APharami, -- .| O/o the Ex,Engineer "| Olo the Ex. Engineer Shri Pharami wiil
DAO-I, | Gas Therimal Civil ‘Building Project Division move first to
’ ‘Division (Powet), No.IVPWD, Imphal, vice | release Shri
| ‘1 Rokia, Tripura, addl. L.Shanti Kumar Slngh L.Shantl Xr.
Lo ‘charge of Gas’ - DAO-I | Singh.
. | Thermal (Elect.) " L
) | Division, Rokla. o
L1 Shanti Kumar '| Olo the Ex.Engineer | O/o the Ex. Engineer
Slngh DAG-I Building Project Gas Thermal Divislon,
, i Division No.IV PWD, | (Power) Rokia, Tripura,
- . Imphal AddL.Charge of Gas ;
)\@ ] v Thermal (Electrical) g
. Division Rokia. Vice : ;
H | A.Pharami. ]
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2
¢ L Thoiba Singh Olo The Ex.Engineer " | Ofo The Ex. Engineer - | Shri L. Thoiba
.1 DAG-T | 1 Agartala Division | Imphal Electrical Division ! Singh will move |
i No.V, PWD, Agartala. .| No.Ill Manipur vice Shri | first to release
! . ' N.Kumarjit Singh, DAO-I | Shri N.Kumariit
L | - . iSingh.
6. | N.Kumarjit Oflo The Ex. Engineer | O/o The Ex. Engincer | A
Singh, DAO-X Imphal Elect. Division | Agartala Division No.V, .
{ oL | No.IIL, Imphal PWD, Agartala vice
: i - - | Shri L.Theiba Singh.
: 7. | Bhabesh O/o The ExEngineer | O/0o The Ex.Engineer
L Chakraborty, Ziro Elect Division . | Electrical Divn No.IV - |
; DAO-I! | AP. ‘ Udaipur vice M._ Sanajoaba / :
Lo n . ____|Singh alreadytransferred | TT——__
. 8. ¢ | Anindya Kr. .O/o.The Ex.Engineer '| O/o The ExEngineer { Shri Anindya
. iDas,DAO-II | RWD Seppa, A.P. Ziro Electrical A.P.vice | Kr.Das will move |
; L I ‘| Bhabesh Chakraborty, | first to release
| I | DAO-I transferred Shri _
. ' ' o B.Chakrabroty.
1 9 i D.Roy | ‘ Olo The Ex.Engineer | O/o Chief Engmner, PWD '
o Choudhurv, Capital *A’ Division, | Imphal, with additional .
i ! Sr. DAO PWD, Itanagar' charge of Buiiding Division
RN ' No.I PWD Imphal, vice
: Shri I\’LHeramam Smgh
. | - . { DAO-II ‘ ;
10 M.Her#m'ani Ofo the Chief . Capital ‘A’ PWD, ALP. vice | Shri M.HLSingh,
‘I Singhk, DAO-1I Engineer, PWD D.Roy Choudhury will move first to
S Imphal and additional | transferred release Shri D.Roy
| charge Building Divn | Chouhdhury
S .| No.I PWD Imphai ‘
11. | A.Kanungoe, .Olo The Ex.Engineer | O/c The Ex.Engineer
. DAO-I; Paisghat Electrical - Highway South PWD,
: i Division, Pasighat, AP | Imphal, Vice Shri A:Binode
A | L -V Kr, Sharma, DAO-I
2. | A.Binode Kr. O/o The Ex.Engineer | O/o The Ex.Exgincer Shri A.Binode
i Sharma, DAO-I | Highway South PWD Pasighat Elect Diva AP, - | Kr.Sharma, will
i -{ Imphal Vice A.Kanunigoe, DAO-I move first to relese
1 R - - : Shri A.Kanungoe
13. | D.Khamzachin, | O/o The Ex.Engineer- | O/o The Ex.Engineer | Shri
' DAO-II . |NH NoIlIPWD ~ |RigDivnPHE, Agartala | D.Khamzachin
| | | Imphal additional | vice P.C.Dzs, 5r.DAO will move first to
r charge N.J1 Divn No.I o release Shri
PWD,Imphal 58 . o P.C.Das
4. | P.C.Das Olo The Ex Engineer | O/ Tite Ex.Lngincer NIL | |
| Sr.DAO .| Rig Divn PHE No.I1 PWD Imiphsl '
; | Agartala - additional changs NIL
L i . 4 | Divaa No.I PWD Imohal | |
!
B
f
. Mh\ Cen
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“15. | A.Halo:, Sr.DAO | O/o The Ex. Engineer_ Glo The EX. cugineer’ T | , )
‘ , ! Banderdewa PWD Jairampur PWD AP. vice 4
‘ ‘ AP. K.C. Das, DAQ-I relieved
_ l j of ndditional Charge.
'6. | D.B.Choudhury "Olo The Ex.Engineer | O/o The Ex Engineer
. ' Sr.DAO | 1&FM Divn No.II Imphal Elect Divh No.I
r ! '| Agartala vice L.Shamjai Sing., -
! . o i DAC-I
727 [ L.Shyamjai | Olo The Ex.Engmeer 1&FM Divn No.1I Agartala | Shri L.Shyamjai
- | Singh, ' Imphal Elect Dlvn vice Singh will move
DAO-I No.I A .. | D.B. Choudkury, S.DAG | first to release
- o L | Shri '
i e R ‘ .. i D.B.Choudhury. |
78 | D.N.Mohan, O/o The Ex. Engineer | G/o Th2 £z Fegiaeer | Shri D.N. Mohan
i DAO-1 | ' | SeppaPHE,AP. - |Changizng W) vice | will move first to
i L S e | KCas, DAG-] . Irelease Shri
SN : : N i ' |X.CDas
9. | K.C.Das, Oflo The Ex. Engineer | O/o The Ex.Engineer
. | DAOI | 2D Chanolang, AP | PEX Division NIV,
i y Pt Agartnia. '
.20, | 8.C.Ghosh, Olo The ELEnomeer O/o Tu: Ex Lngineer |
DAO I . Tawarg PWD AP Eixct'erd Divisisn No IH,
! i s L Ags ok,
© 27, J P. Smh& _ O/o The Ex.Engineer - Of(l ins Exlipineer Shri J.P.Sinha will
! Sr. I‘)A(').“_ | Roing RWD, AP | Tuwsy PUD, AP, Vice | move first to
! Cre - - 5.C.Go uah DAO-I release Shri
! v i . | S.C.Ghosh.
2R I\.Lahiri | O/ The Ex.Engineer | Olo Ths Ex.Engineer i J.X Lahiri will
;! l Sr.DAOw Pasighat PWD . - . | Tawang Elect Diva vice move first to
| ' ' .| NCRurman DAO-I release Shri N.C.
. B i Barman.
3. | N.C.Barman, Olo The Ex.Engmeer C/o The Ex.Engineer
DAO-I . . Tawang, Elect.. AP -Keailasaihar PWID, vice Shri
B. Chnkraborty, Sr.DAO
id | Birajendu . | Ofo The Ex.Engineer O/o The Ex.Engincer Shri
C!mkrnborty, : _Kallmhahar PWD ‘Northern Diva PWD | B.Chakraborty
Sr. DAO Rt Trlpura e " | Dharicanagar vice S. Nag, ' ' will move first to
! Sr.DAQO release Shri S.Nag.
«3. Shyamajllendu - OloTheEx.Enginheer O/o The Ex.Engineer i :
Nag, S.DAO . . | Northern Divn Thoubal PHE, with ,
PWDDharmanagar | additional charge of PWD
- "| Thoubal Manipur vice
. P.Manslem Sinch, Sr.DAO |
P.Manglem- O/o The Ex.Engineer | O/o.The Ex.Engineer | P.Manglem Singh
' Singh, Sr.DAO | Thoubal PHE - | Hayuliang Electrical A.P. ! will release Shri
i ' "1 Manipur with Vice Swapan Kr. ‘ S.Kr.Chakraborty
, additional charge Chakraborty o
: PWD Thoubal Diva.
_ Manipur — : ]
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. i
{s“’apém Kr. | Ol6 The Ex Engineer | Yo The ExE= -zer ]
N Chakraborty, Hayu‘liang Electrical | Mlectrical Divr. . v F WD
. |DAO~I ' | Divn ALP. *mphal . o
28, ' SajalXanti Olo The Ex.Englneer SoThe ExX. .. '
! Choudhury, ! Along,RWD AP. Suildiee T - X0 mphal 9" '
|DAO—I , - ' ' ..
26, | Ashim Kr. Olo The Ex.Engineer | ¢ 1 The Ex] ™~
! Bhaﬁacharjee, Khonsa PWD A.P. R 4 Task . i/ Nod .
! IDAO-al . ' - . ' PW VImphe' |
7o, Ch. NabaKr. | Olo The Ex.Eiigineer . | Ofo e Ex. i v fincer Shri Ch:Naba Kr.

) Singh DAO-I

L I&FC

|
|
|

‘Task Force Divn IFC, Khot a PWD £ P, Vice Singh will move
Manipur ALK hattecl o first to release
| Shri
N ‘ L L L A.K.Bhsaftacahriee
+1. | O.Manihar . | O/o the Ex Engineer, | Churac and;.. Mestrical, )
Singh, DAO-I _ | Roing PHE,AP ..~ ; Division Mau{~ur -
32 MH.Angami, , | O/o The ExEngineer | O/o The ExE> ,'neer
, DA(M | Bishndpur PWD, ML Diviston I '0.X (vailey)
Manipur. " | Lamphelp~t, L, chai
3 Abhuit Kr. Das, | O/o The Ex.Englneer O/o The E. Engineer
DAO-I . *| Elect Divn No.I, - Bomdila, P.- .7,
e Agartala , Arunachal F-gech -
34 ' ARoy ‘O/o The Ex. Engineer O/o The Ex. . nineer .
:{ Choudhury, ‘Naharlagun PWD; | Tinphal West 7 3 vice
| DAOT AP, - H.Yaishkul ¢ 0
5Ly I-I.\{aishkul . . | Olo The Ex.Engineer | O/o The Ex] 1, .2or Shri H.Yaishkul
Singh, DAO-T" .. Imphal West PHE, Nahcrlagun P9 3 AP, Singh will move
- - Manipur | Vice A.Roy ¢~ '“ury | first to release
L C ‘ '\ . Shri A.Roy ;
: ' - I e Choudhury.
\/ 16 I-Iajmendra Ch... Ofo The Ex. Engineer .Ofo The! v’ " . '
‘ Das, DAO-1'~ | Basar PWD AP. addL | Buil“ing Jival a2 © y
: Charge of Basar i PWT, Im h: . v

S —_—
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(Autharity:- AG’s order duted 4,3.2004. at p/1 01% off "t Na.DA Zell/2-36/39-2002/Vol.V)
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‘ Annexure
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OF THE COMPTROLLER AND AUDI\OR GENERAL OF INDIA
et NEN DELHI -llOOOZ

No. 394~NGE(App)/ll~98
Dated 19.4.2000

.1: . 5 Ty :1 T

‘Accountants General/ﬁccountant General

w}th the cadre of Divisional Accountants,

X
joy)
RO
.m L3
=3

X
-!L'

28
'-'_w;;;-
.ﬁai
e

3 :
R
e Mg < N L

HIGRER R ‘
ae“ﬁﬁgﬁﬁip eed: to evolve some clearly defined norms. and a uniforin and
yﬁﬁ%ﬁ‘heqmippllcy of transfer and posting of Divisiehal Accounts—
‘5%%% R?Q% visional Accountant.was being felt for smtime. Though
éqﬁ%gyg%f anflncidence oftservice of Divisional Accountant, it should
&@ﬁfggﬁgg‘.n such a way that it causes minimum inconvenience to the
V.

ggg;wg and -at-the same ‘timesit fulfils the administrative
mqhts. It.has, therefore. been decided to prescribed the

}rgi grbroad¢parameters forrtransfer :and posting of Divisional .
,?G.&s Officers/olvisional Accountants which should be followed '
RENIY

"L‘ b

Y-

nw ously and uniformly. . ‘ 1

('.z“ S

"‘,ﬂg% : ! '
'ygiist of DlVlSlonS llkely to fall vacant during the year should be
A

LR A
'bub11c1sed well in advance.

i

T

b ;£§sued in this regard from ‘time to time and posting of officers
('

u;‘should ‘be made in the appropriately graded Divisions

A N A}

~ station(s) should be called for
{fﬁfrom the 1nd1v1duals and efforts should be made to accommodate the
::;;‘ﬂ¢~mf;cers at the place of their choice, subject too availability of
ivacancy and on basis of seniority. The adverse comments given by
,@;Egtlnspectmng Officer auditing the accounts of the Divisions,

verse remarks made by the Executive Engineers on the performence

s "”’ 'm'*‘

i ffphe Divisional Accounts Offlcers/01v1sxonal Accountants which
1na11y substantlated and the performance in proper and timely
m1851on of accounts may also be kept -in view~

e

cottefiad o bt el
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vgm:;j};
a traﬁ%fer Committee comprising the Group Officer in atge, of

worksEAccountc ‘and two other Indian Audit & Accounts Department
officefs of t£he ‘rank of Sr..Dy. Accountant General/Oy. Accountant
Qeneral to be nominated by the Pr. aAccountant G General/Accountant

ueneéel should be formed to consider the case of transfer.

Tl g

W
tenure), of ‘posting should normally be three years in a particular

Oi iﬁ£$h”§Qd six -years at a partlcular stationg
R
an officer should normally allowed to serve the last three years

of hisiservice life at a place of his choice even if it results in

tay":";';.

LA
23 I
».;.;’T."'?_%(‘ PR

a. qqqﬁral urder,lndlcatlng transfers and post1nqs of all officers
hshld‘baanotlfied in addition to 1nd1v1dua1 posting orders that

Y

mavaq? 1ssued.

1
v

Yours faithfully,
sd/-
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Jthe same place etc ~beyond the normal‘tenure«—____h
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o . Dated Basar the 3 April, 2004,

Accountant General (A& E) ~ ' _ . : ‘f
Meghalaya, Amnachal Pradesh and Mizorzm Etc /
lShlllOng

( Through proper channel )

Sub -,Transfer of Sri H.C Das, DAO-I from Basar Division, PWD AP. To Building
'D1v131on PWD, Imphal, Manipur.

Ref:-  Your transfer order No. E.O No. DA Cell/ 120 Dated 8/3/2004.

Sir, .

' With due respect I beg to state that, I have been transferred fiom Bordumsa-1ECD__
Division to Basar PWD Division vide order No. DA Cell/ 54 Dated 3/10/2002 on the basis of
my representdﬁou No. Nil dated 19/12/2001. .

, Accordmgly I have joined at Basar PWD Division with additional charge of IFCD
Division on 9" December, 2002 as directed by your good office.

! That Sir, it has been clearly mentioned that I am suffering un bearable pain in my
back due to degenerative desiccation of my L5- S1 and L1 — L2 Discs. which may require
immediate surgery according to Specxahst at Gauhati Medical College. Further during my ..

. visit to Apollo Hospital, Chennai in 2001 for my prostate operation it came to light during
detaxled investigations by Dr. V. Balaji, MBBS, MS( Gen), FRCS ( Eng ), FRCS( Edin),
FRCS( Gen.)& FICS, renounced vascular and transplant surgeon, that blood circulation in
my legs have reduced by 60% for which I am unable to walk even 200 Mtr. At a stretch after
which my legs gets unconscious and becomes stiff after which I have to sit even on road side
to regam consciousness in my legs. For that Dr. Balaji has advised for immediate by pass
surgery without any delay, which involves a very huge amount of money which 1 can not
afford by any means after mamtammg my family as I am the only earning member of my
famlly Since I have been unable to undergo the by pass surgery, my condition today is worse
than it was in 2001 and is-further deteriorating day by day. I am also suffering from Diabetes
Mellitus for which I am taking high dosage of Insulin injection twice a day regularly. Also I,
am sx'xffermg from acute hypertension. It is also known by your good self from my leave
application that on 13 July 2003 to 21 December, 2003( about Six months ), I was on leave
on medical ground due to my severe illness. During this perxod I under gone treatment at
Tinsukia and also at a nursing home at Dibrugarh for TB again. During this period I went to
Appollo hospital, Chennai again for prostate problem and other complications and ended up
undergoing another operation, Upon further investigation it was found out that 1 am suffering
from thairoid problem due to which occasionally my entire body gets swelled up.

On the above circumstances I have already repeated requested your good

: ofﬁce to consider my'transfer case get me posted at a place near my home town like
Jxarampur Namsai, Miao Etc. Etc.so that I can suddenly visit specialists from Appolo
Hospital, Chennai at Dibrugarh, whose treatment I am taking.

! That Sir, I have already forgone my promotion as DAO- I from Bordumsa to
Blshnupur PHE Division, Manipur with additional charge of Bridge Division, Khuyathang,

' Imphal vide E.O No. DA Cell/ 44 dated 17 September 2001 due to all the above facts. Now
since my health has further deteriorated, I am now even less able to take long distance
Journey as.my movements have been further restricted by specialists.

P That Sir, I am the only earning member of my family and have a un married
daughter and un employed son with my ailing wife who is suffering from spondalitis , heart
‘problem, rheumatics Etc, Eto. and there is no other person to look after me except my family
member those are residing at my home town Tinsukia & can visit me xmmedlately in case of
an efnergency if I be posted near my home town. I am also going to retire within a few years.

Sir I am very much surprised to see my transfer order No. quoted above
w1thm only 15 months of my joining at Basar to Imphal, the same place where I could not
proceed even on promotion from Bordumsa in 2001 for which I had to forgo my promotion
for 15 months. Further I was asked by the authority vide circular No. DA Cell/2-1/96-97/173
'Dated 24/12/96 to submit the option. Accardingly I had opted for Arunachal Pradesh which
‘was: forwarded by the Executive Engmeer Tawang Electrical Division Vide No. TED/PF-

32/96 97/6659-60 dated 21/9/97, which is also controversial while my transfer order is being
issued for Mampur

Ww

41 2,00‘7
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s\l |That ‘Sir, T have already served the following remote and dlslurbed localmes of \
agaland, Manipur and Anmachal Pradesh and never drsobeyed even represent any negative b
attitude.
. Phek Zunhebato ¢ of Nagaland) Lamphelpot ( of Mampur) Tawang,
Bordumsa ( of Arunachal Pradesh)

But srrllce I am suffering from serlous illness, now I am compelled to request your good
office to consider my transfer case by posting me near my home town or till then 1 may be
allowed to continug at Basar. In- this connection my representatron dated 10“‘ December,2003
v may please bereferredto. . -

Thankmg you o SRR /

/

Yours faithfully, -

. (SiHEDasy 4 U
DAOI PWD, Basar i
Arunachal Pradesh, -

Copy-te -

1. ,The Executrve Engmeer Basar Dmsxon PWD, AP that the mater has been taken up
| with the A.G ( A&E ) Shrllong He 15 requested not to release me trll finalisation of
‘my transfer case. o . o ;

. 1
\

(SiHCDas)
DAQ-I, PWD, Basar Division
Arunachal Pradesh




